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Environmental groups backed by political parties have set a deadline until Pongal to the Tiruppur Corporation for

stopping the dumping of untreated wastes in abandoned quarries at Pongupalayam village.

A delegation held discussions with Corporation Commissioner S. Ramamoorthy and expressed anguish over the air,

water and soil pollution caused in the village.

Following the meeting, R. Sathish Kumar, State secretary of the legal awareness wing of Tamil Nadu Farmers’

Protection Association, said the villagers in Pongupalayam would start impounding the garbage-laden vehicles if the

Corporation failed to take alternative measures before Pongal festival.

Citing the directive of the National Green Tribunal to the local body to clear the quarries of the dumped garbage, the

delegation sought to know the reasons for the shortcomings in the implementation of the solid waste management

project under the aegis of Tiruppur Smart City Limited.

The delegation had with it evidences of the dumping of untreated medical and other wastes and also carcasses of dogs

into the quarry.

Tiruppur Corporation faces Pongal deadline to
halt dumping of untreated wastes in
abandoned quarries at Pongupalayam 
Published - January 10, 2025 09:53 pm IST - TIRUPPUR

THE HINDU BUREAU

Dumping of untreated wastes by Tiruppur Corporation continues unabated at an abandoned quarry in Pongupalayam Panchayat. | Photo Credit:

Special Arrangement
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Under the Smart Cities Mission, the local body had established 13 new decentralised Micro Compost Centres and

three Waste Segregation and Resource Centres. The 13 new micro compost centres were in addition to the 16 existing

ones.

Though the Corporation had invested ₹22.10 crore for the Solid Waste Management project under the Smart Cities

Mission, the dumping of hundreds of tonnes of mixed waste could not be stopped.

Acknowledging the problem confronting the Corporation, Mr. Ramamoorthy said that finding a dumping yard for the

city had turned out to be a tough proposition. “We have identified a couple of entities for recycling of mixed wastes

and plastic wastes.

Alongside, segregation at source was being stepped up at the level of households, he said, addng that separate

operators had been identified for disposal of wastes from meat stalls and eateries.

The process for generation of compressed bio gas from biowaste whereby 200 tonnes could be diverted per day had

already been initiated.. Another operator had come forward to convert 400 tonnes of mixed wastes into fuel. “We are

taking all possible steps for mitigating the difficulties,” Mr. Ramamoorthy said.
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